No. HCM/1/96/BENCH/

memb

dorma

HIGH COURT OF MANIPUR
AT IMPHAL

NOTIFICATION
Dated, Imphal the 1st September, 2022

It is hereby informed to all the learned
ers of the Bar and the litigants that several cases have been found lying

nt. All such cases shall be listed from 05.09.2022 (Monday) onwards before all

the Courts, without reference to the Roster/Sitting Provisions, so as to streamline

further hearing of such cases.
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Imphal, the 1* September, 2022

The Advocate General, Govt, of Manipur.
The President, High Court Bar Association, Manipur. y  For kind information and circulation
The President, All Manipur Bar Association. } to the learned members
The Government Advocate, High Court of Manipur.
All the Jt. Registrars, High Court of Manipur.
All the Deputy Registrars, High Court of Manipur.
The Principal Secretary to Hon'ble The Chief Justice, High Court of Manipur.
All the Assistant Registrars, High Court of Manipur.
The P.S to Hon'ble Mr. Justice M.V. Muralidaran, High Court of Manipur.
The P.S to Hon'ble Mr. Justice A. Bimol Singh, High Court of Manipur.
The P.S to Registrar General, High Court of Manipur.
The P.S to-Registrar (Vig.)/Admn)., High Court of Manipur.
e System Analyst, High Court of Manipur for uploading the same to the Official Website.
All the Court Masters, High Court of Manipur.
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